
1       O.A. No.819/2020 
 

Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No.819/2020 

 
This the 10th day of February, 2021 

 
(Through Video Conferencing) 

 
Hon’ble Mr. A. K. Bishnoi, Member (A) 

Hon’ble Mr. R.N. Singh, Member (J) 
 

1. Ms. Bhagwati Naik D/o Jadumani Naik, Age 30 yrs 
about 
    At – West Panchsheel Nagar, Charoda Bhilai 
Chattisgarh 
    City Durg, State – Chhattisgarh Pin Code-490029, 
    Presently residing at Flat No.B 101, Plot No.4, Sector-
6 
    Kaveri Apt, Dwarka, New Delhi-110075 
 
2. Binodini Behera D/o Niranjan Behera, Age about 28 
yrs  
    At – Regeda PO- Nadiali, Distt. Dhenkanal, Pin Code – 
759027 
 
3. Ms. Bandita Das D/o Bimbadhar, Age about 30 yrs  
    Unmarried Staff Nurse Hostel, Room No.19,  
    Near School of Nursing, SCB Medical Campus,  
    Distt. Cuttack, Pin Code – 753007 
 
4. Ms. Gitanjali Biswal D/o Kalandi Biswal, Age about 
30 yrs  
    Unmarried Nursing Hostel Room No.19,  
    Near School of Nursing, SCB Medical Campus,  
    Distt. Cuttack, Pin Code – 753007 
 
5. Ms. Mamata Sarangi D/o Manas Ranjan Sarangi,  
    Age about 30 yrs At – PO Ramakrushnapur, PS 
Salipur 
    Via Rameshwar Dist. Cuttack, Pin Code-754201 
 
6. Ms. Dillishree Parida D/o Nilakantha Parida,  
    Age about 27 yrs, At – Kerandia Bindha  
    PO-Renghalo Nimapada, 
    Distt. Puri-Pin Code752114 
 
7. Ms. Jagat Janani Jena D/o Kanhu Charan Jena,  
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    Age about 28 yrs  
    At – Bankatira PO – Kadabaranga Via – Randiahat, 
    Distt. Bhadrak, Pin Code – 756135 
 
8. Sh. Simanchal Sahu S/o Shri Lambodar Sahu,  
    Age about 25 yrs  
    At – PO – Kandhal Distt. Deogarh, 
    Pin Code – 768108 
 
9. Ms. Snigdha Rani Sing D/o Tarani Sing  
    Age about 35 yrs  
    At – Dunguripada Rajendra College  
    Distt. Bolangir, Pin Code – 767002 
 
 
10. Ms. Reeta Jena D/o Late Budhanath Jena,  
     Age about 30 yrs  
     At – Harishpur, PO – Rench,  
     Distt. Puri, Pin Code – 752114 
 
11. Ms. Lalima Priyadarsani Senapati D/o Prasanna 
Kumar 
     Senapati, At PO – Indipur,  
     Distt. Puri, Pin Code – 752016 
 
12. Ms. Manaswini Behera C/o Meghanad Behera,  
    Age about 28 yrs  
    At – Guhalasahi PO – Narasinghpur, 
    Distt. Cuttack, Pin Code – 754032 
 
13. Ms. Sobi Ghosh D/o Bishnu Pada Ghosh,  
    Age about 26 yrs  
    LIG 4/14 Nandi Ghosh Enclave Ranasinghpur, 
Patrapada, 
    Dumduma, Bhubaneswar Pin code – 751019 
 
14. Sh. Choupa Ram S/o Parsa Ram,  
    Age about 25 yrs  
    Village Khetiawas, Post-Surana, Tehsil-Sayala, 
    Distt. Jalore State-Rajasthan, Pin Code – 343032 
 
15. Ms. Geetanjali Behera D/o Ganapati Behera,  
    Age about 30 yrs  
    At – PO Sikri Via – Hinjlicut, 
    Distt. Ganjam, Pin Code – 761102 
 
16. Ms. Jublina Nag D/o Jibanananda Nag,   
    Age about 28 yrs  
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    Ward No.2, Near Mission Compound, Village -      
Lohrapali, 

    Post – Goimndi, Distt. Nuapada, Pin Code – 766107 
 
17. Sh. Mahendra Naik S/o Parakhit Naik,   
    Age about 29 yrs  
    At – Dumberbahal, PO – Hamirpur, 
    Distt. Sundargarh, Pin Code – 770002 
 
18. Sh. Gagan Bihari Swain,  
    Age about 53 yrs  
    Flat No.204, G K Sai Anand Residency, R.K. Puram, 
    S.V. Officers Colony Hyderabad 
    Telangana, Pin Code – 500056 
 …Applicants 
 
(Through Shri Ranjit Singh, Advocate) 
 
Versus 
 
Ministry of Labour & Employment 
1. Through Secretary 

Ministry of Labour & Employment, 
New Delhii-110011 

 
2. Director General of ESIC 

Hospital & Dispensaries 
Panchdeep Bhawan, CIG, Marg, 
New Delhi-110002 

 
3. Regional Director, Odisha 
  ESIC, Panchdeep Bhawan, Janpath, 

Bhubaneswar-751022i  
                       … Respondents 

 
(Through Shri V.K. Singh, Advocate) 

     
 

ORDER (Oral) 

 
Hon’ble Mr. R. N. Singh, Member (J): 

 
In the present OA the applicants have prayed for 

the following reliefs :- 
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“(i)  Issue an appropriate order or directions to the 

respondent No.2 to issue posting order to join 

duties on priority; and 

(ii) pass such other further order or orders as 

this Hon’ble Tribunal  may deem fit and proper in 

the fact and circumstances of the case.” 

 

2. At the outset, learned counsel submits that during 

pendency of the OA, the respondents have  issued the 

posting order to the applicant and accordingly he 

submits that  the OA has become infructuous.  

3. In view of the aforesaid, OA is disposed of as 

having become infructuous.  

 

    (R.N. Singh)    (A. K. Bishnoi)  
            Member (J)           Member (A) 
 
 

ravi/chanchal/dkm/uma 
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